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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH

.A.1726/97

Date offaecision:26—12-1997

Betweens

K.Venkatram Reddy - .. Applicant
And

1. The General Manager, N

Govt. of India,
Ministry of Defence,
Ordnance Factory,Project.
Yeddumailaram Post,
Medak - 502205.
'2. The District Employment Officer, ,
Sanga Reddy Dist. Employment Exchange,
Sanga Reddy, Medak Dist. .. Respondents

Counsel for the applicant- Shri K Nageswara Reddy
Counsel for the. respondents:Shri N.R. Devraj for R~1

Shri Naveen Rao for._R-Z

Corams

Hon'ble Shri H. Rajendra Prasad, Membe r(a)

Hon'bleShri B.S. Jgi Paramesbgér.Member(J)
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ORDER o
(Per Hon'ble Shri B.S.Jal Parameshviar, M(J)
- Heard shri K. Nageswara Reddy learned
counsel for the applicant, Shri N.R. Devraj |
learned counsel for respondent No.l and Shri

Naveen Rao, #learned counsel for respondent No.2

2. The applicgnt is an asﬁ#xant for the
post of Chargeman.II/T (Mechanical) under the
Respondent-No.l. It is submitted éhat the
respondent No.l has requested respondept No.2
¢0 sponsor the candidates for filling up of
the said post. Applicant submits that he has

registered his name with respondent No.2.

However, relying upon the decision of the

Hon'ble Supreme Court of India in the case of

Excise Superintendent, Malkapatnam, Krishna
) ' o ‘ .7 Vejoavbed n -
Dist. vs. K.B,N, Visweswara Rao & Ors;d;996(6)

SCALE 67§]the applicant herein prays for a

m‘ Pl
direction tohreSpondent No.l to consider his

"ecandidature along with candidates sponsored by

the employment exchange.

3. In view of the principle laid down by’
the Hon'ble Supreme Court we feel it proper
to direct the respondent No.l to consider the

candidature of the applicant for the post of
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Chargeman .II/T (Mechanical) provided he submits

his application within three days before selection
along with candidates sponsored by the employment

exchange.,

4. With the above direction the OA is

disposed of with no orders as to cost.’
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" OJA, 1726/97.

To

i, The General Manager,
Govt.of India, Ministry of Defence, o
Ordnance Factory Project, :
Yeddumailarama-Post, Medak=-205.

2, The

District Employment Officer,

Sanga Reddy pist .Employment Exchange,
sanga Reddy, Medak Dist.

3, One
4, One
5. Oﬁe
6. dne
7. Cne

8, One

pvm

copy to Mr.K.Nageswara Reddy, AdvocCate, CAT.Hyde.
copy to M;.N.R.Eevraj, st ,035C. CAT.Hyd.

copy to Mr.P,.Ngveen Rao, abl.Counsel for A;P;det.

_copy to HBSJPM.(J) CAT.Hyd.

copy to D.R.(A) CAT.Hyd.
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IN [HE CiNTkal ADMINISTRATIVE TRIBUNAL

HYLERABAL BENCH AT HYDERABAD
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1) - Adnitted ang Interim directions

with directiop

" g Dismissed,
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